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(d) if so, the details thereof; and 

(e) the preventive measures taken so far? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRIMATI VASUNDHARA RAJE): 
(a) The Uranium Corporation of India Limited (UCIL) a 
public sector undertaking (PSU) of the Department of 
Atomic Energy (DAE) at present operates three 
underground uranium mines at Jaduguda, Bhatin and 
Narawapahar, a mill at Jaduguda for processing the ore 
from all the mines and two plants at Mosabani and Rakha 
for recovering uranium from the copper tailings from the 
Hindustan Copper Limited. All these facilities are located 
in the East Singhbhum District of Bihar. 

(b) to (e) Neither any employee of UCIL nor any 
nearby villager has been affected by radiation due to the 
mining operations of the company. Since the inception of 
this company, the radiation exposure to the employees 
and the radiation level in and around the plants have 
been constantly monitored by the Health Physics Unit of 
the Bhabha Atomic Research Centre, a constituent unit 
of this Department. The radiation exposure to miners are 
well below the prescribed permissible limits and the 
background radiation level at Jaduguda is also similar to 
that in the surrounding areas. Recently, a door-to-door 
health survey of inhabitants residing within 2 Km. radius 
area around UCIL was conducted by a team of medical 
officers from the State Govemment and UCIL hospital 
along with the scientists at the Health Physics Unit of 
Bhabha Atomic Research Centre, stationed at Jaduguda. 
The team visited seventeen villages and examined about 
4000 persons. Initial survey was followed by detailed 
pathological and other tests at UCIL Hospital, Tata Main 
Hospital, Jamshedpur and Tata Mehrabai Cancer Hospital 
at the end of which 29 cases were short-listed for further 
examination. Accordingly an expert team of Medical 
Doctors & Health Physicists from BARC, Mumbai visited 
the Jaduguda site. These experts alongwith Doctors from 
the State Govemment, UCIL and Tata Main Hospital re-
examined the short listed cases. 

Their unanimous conclusion is that the disease 
pattern in the area cannot be attributed to radiation 
exposure in any of these cases. All steps required for 
controlling radiation within permissible limits have 
always been and continue to be taken as a preventive 
measure. 

[Trans/ation] 

Production of Food Product 

1093. SHRI RAM PAL SINGH: 
SHRI ANAND RATNA MAURYA: 
SHRI PANKAJ CHOUDHRY: 
SHRI CHADA SURESH REDDY: 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Govemment have formulated any 
action plan to increase the production of food products; 

(b) if so, the details thereof; and 

(c) the lime by which the action plan is likely to be 
implemented? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE AND MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES (SHRI SOMPAL): 
(a) Govemment is implementing a number of Central 
Sector and Centrally Sponsored Schemes within the 
frame-work of the 9th Five Year Plan to increase the 
production of food products in the agriculture sector. 

(b) and (c) For the Ninth Five year Plan the Planning 
Commission has made an allocation of Rs. 9153.86 crore 
inclusive of an allocation of Rs. 1400 crore under the 
Special Action Plan for Doubling Food Production in next 
ten years to the Department of Agriculture & Cooperation. 
With this, foodgrain production will go up to 234 million 
tonnes .at the end of the Ninth Five Year Plan as 
compared to a target of 210 million tonnes set by the 
Planning Commission for the Eighth Five Year Plan. 

[Eng/ish] 

Economic AdviSOry Council 

1094. SHRI SURESH WARPUDKAR: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Government have revived the 
Economic Advisory Council; 

(b) if so; the composition thereof; and 

(c) the reasqns for taking a decision to revive the 
Economic Advisory Council? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY 


